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ECREISE
[&féror 9& e (RwTr &)

FIAHTAT, 24 S, 2025

FT.3TT. 2866(37).— orar AT=aw, 1989 (1989 =T 24), T=4TH IV F il &TT 20 F T IT-4TT (1)
ZIRT & 1<k &1 TANT d U (THH AT I AT AT % & H HI(Hq), 65 G, 39 919 F §q2 g
& a1 T wrastiae 3597 o for, qfw, Sraeer dferea forawor /= st # oo man g, s s & @t
figym S & o Yo g F &7 § “qrma-argierar (59.96 T 72 @tew (39.70 .

W) F FAoaTed, SIeeavT, Feaed oY ai=Tad & forw smferg § uag grr s srfgmgor i = &
SATAT

T T § &= T@AATAT e AT SATF, AT TSI § SATEREAT o TR1er =t arar@ & 30 (1)
AT Y srafer & fraw s srferfaae it 9mer 209 T STLRT (1) F Tgd STAFT TS & (o7 UHT 7 %
STERIZOT S START 9T AT T T 2 |
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T Fedh ST G&TH ST ST ST g SATSUgor ATy, &1 Heqd, ArEs, S 98
S gveTtaar, & Rigy®, dt.em: @, fie- 831001, AvEs Raq o= Fied |, forfed €7 § &7
ST IHT FHILIT AT TATTIT AT FeAT ATTAFTLE SATIhAT T AT =9 F a7 TRt o qredd & o
T T AAHL T ST UHT THT AT T G 3T TH g ol SN 6 ST F o 77, T3 HIS 2, STEr
AR TR AT S ARG SATEHT, AT HgHH, ARG AFTFH qHA, A< T STl A0
THRTT AT AFATRTT FT TRAT ¢ IFd ATATTT ¥ 7T 209 ¥ 3T &7 (2) F T2 |

T AT T T 209 T 3T &1 (2) 7 TZq TEAH VT AT STt SFH STERIgor STTaahTy,
&t g, Arede g R s wrE off smeer sifae g |

T STTEREAT o St AaTet G it G T 3fi7 srer fBreaor suersy & T =g =atn g
AT TTIERTE o I FIATAT | IhT (A&7 TR T ST FeheT 2 |

TG

AREE TST & [di Hadd et § @ vora aRasET “qramrr-=giear (59.96 )
TE AT (39.70 Y. ST ¥ forw dw=mrent F avy v famr afdwfea & s areht g #7 |@fem
e

%) HIST: STHLTAT, FATHT: ATSIAAT, ATHT HEAT:866, A= TZLWEET, AT, Frer: & Fg9H,

@
HIAH | GTATHEAT | Wl e T | WHIA# | A SAed aftufRe e | enfae f Ruafa
T [ED:E:) (XA ) FATAT TR
(FFRETH)

(1) (2) (3) (4) (5) (6) (7)

1 138 1 21 01 0.6556 0.1092 RE]

2 139 5 2 01 0.0445 0.0121 [RE

3 201 6 2 02 0.0890 0.0121 EE

4 163 7 2 02 0.1537 0.0202 fast

F9: 0.9424 0.1536

g) W TR, T ATTAAT, AT F@AT:947, A= TganeT, Iror, [ 7@t fgyw, aEs

ATFA | @ar | e & T Faw | wAie gEed EIEDIECRER I Qriae
T | HEe T FRT H) ST ATAT & Rufy
(FFATH)

(1) (2) (3) (4) (5) (6) (7)
1 4 1 29 02 0.1620 0.0770 IGE}
2 4 2 2 01 0.3119 0.1053 LK
3 9 4 Z7 02 0.3159 0.1094 IGE}
4 9 5 29 02 0.2147 0.1013 EEl
5 1 6 3 02 0.2552 0.0446 IGE}
6 1 7 29 01 0.3281 0.2228 EEl
7 11 8 29 01 0.3564 0.2309 IGE}
8 5 11 29 01 0.3807 0.2106 LE
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HILT T TSI . AHTYTL

9 9 12 T 01 0.3240 0.1215 LK

10 12 15 29 01 0.2268 0.0203 s

11 12 16 29 01 0.0486 0.0405 s

12 6 17 29 01 0.2309 0.0041 s

13 10 23 T 01 0.3240 0.0162 IGE]
A ; 3.4792 1.3045

[T, &, T/ AATv-ERreA/ e/ g/ St /-1l aua/dfesequ-dieng/aasmedt/ sTo= /20%/1]
TSt offareds, ge Jermets Tfawr (Fwto)

MINISTRY OF RAILWAYS
[South Eastern Railway (Construction Organization)]
NOTIFICATION
Kolkata, the 24th June, 2025

S.0. 2866(E).— In exercise of Power conferred by sub-section (1) of section 20A of the Railways Act,1989
(24 of 1989), Chapter IV-A (hereinafter referred to as the said Act), the Central Government, after being satisfied that
for the public purpose, the land, the brief description of which is given in the schedule below, is required for execution,
maintenance, management and operation of “Buramara-Chakulia (59.96 Km.) new line” as “Special Railway Project”
(39.70 Km. section) in the district of East Singhbhum in the state of Jharkhand, hereby declares its intension to acquire
such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of the
notification in the official Gazette, object, under sub-section (1) of the section 20D of the said Act to the acquisition
and use of such land for the aforesaid purpose.

Every such objection shall be made to the Competent Authority, viz. District Land Acquisition Officer, East
Singhbhum, Jharkhand, in his office located at the office of the Deputy Commissioner Cum District Magistrate, East
Singhbhum, P.O: Sakchi, PIN- 831001, Jharkhand in writing, and shall set out the grounds thereof and Competent
Authority shall give the objector an opportunity of being heard, either in person or by a legal practitioner, and may,
after hearing all such objections and after making such further enquiry, if any, as the competent authority thinks
necessary, by order, either allow or disallow the objections as per Sub-Section (2) of section 20D of the said Act.

Any order made by the District Land Acquisition Officer, East Singhbhum, Jharkhand - cum-Competent
Authority under Sub-Section (2) of section 20D of the said Act shall be final.

The land plans & the other details of the land covered under notification are available and can be inspected by
the interested person at the aforesaid office of the competent Authority.

SCHEDULE

Brief description of land to be acquired with or without structures for Special Railway Project of “Buramara-
Chakulia (59.96 Km.) new line” (39.70 Km. section) in the district of East Singhbhum in the state of Jharkhand.

A) Mouza: Jamshola, Thana: Ghatshila, Thana N0.866, Anchal: Baharagora, Rural, District: East Singhbhum,

Jharkhand
Srl. Khata no. Plot no. Kisam of the land | Plot area Area to be Status of
No. (in Hectare) | acquired Ownership
(in Hectare)

1) (2) 3) 4) ©) (6) ()
1 138 1 Don 01 0.6556 0.1092 Private
2 139 5 Don 01 0.0445 0.0121 Private
3 201 6 Don 02 0.0890 0.0121 Private
4 163 7 Don 02 0.1537 0.0202 Private

Total : 0.9428 0.1536
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B) Mouza: Gururshol, Thana: Ghatshila, Thana N0.947, Anchal: Baharagora, Rural, District: East Singhbhum,
Jharkhand

Srl. No. | Khata no. Plot no. Kisam of the Plot area Area to be Status of
land (in Hectare) acquired Ownership
(in Hectare)

1) () ®) (4) ®) (6) ()

1 4 1 Don 02 0.1620 0.0770 Private
2 4 2 Don 01 0.3119 0.1053 Private
3 9 4 Don 02 0.3159 0.1094 Private
4 9 5 Don 02 0.2147 0.1013 Private
5 1 6 Don 02 0.2552 0.0446 Private
6 1 7 Don 01 0.3281 0.2228 Private
7 11 8 Don 01 0.3564 0.2309 Private
8 5 11 Don 01 0.3807 0.2106 Private
9 9 12 Don 01 0.3240 0.1215 Private
10 12 15 Don 01 0.2268 0.0203 Private
11 12 16 Don 01 0.0486 0.0405 Private
12 6 17 Don 01 0.2309 0.0041 Private
13 10 23 Don 01 0.3240 0.0162 Private

Total : 3.4792 1.3045

[F. No. SER/CON-Orgn./HQ/Land/DCE/C-11/KGP/NL/BWA-CKU/SRP/JH/20A/1]
RAJEEV SHRIVASTAVA, Chief Administrative Officer(Con)
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